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BEFORE THE REG STRAR M K HANJURA

Crim nal Appeal No(s) . 1426- 1428/ 2014

YOGENDRA PRASAD Appel | ant ('s)
VERSUS

KM SEEMA AZAD & ANR. ETC. ETC. Respondent ( s)

(with appln. (s) for exenption fromfiling OT.)

Date : 13/11/2014 These appeals were called on for hearing today.

For Appellant(s)
Ms. Chandan Ramanurt hi, Adv.
M . Deepak M shra, adv.
M. D. K Garg, adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

Ld. counsel for the petitioner seeks and is given four weeks
time as last chance to conply with the terns of the office report.
Li st again on 28.01.2015.
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